FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S MULTI-VERSE TECHNOLOGIES PRIVATE LIMITED

OPERATING IN COMPUTER PROGRAMING, CONSULTANCY AND RELATED SERVICES
(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along Multi-verse Technologies Private Limited
with PAN & CIN/ LLP No. CIN: U72900KA2020PTC134149
PAN: AANCM4327Q
2. |Address of the registered office # 41/1, New No. 35, Trisha Mansion,Second Floor,

Nanjappa Road, Shanthinagar, Bangalore,
Karnataka, India, 560027

3. | URL of website Not available
4. | Details of place where majority of fixed The Corporate Debtor does not have any fixed
assets are located assets.
5. | Installed capacity of main products/services | Notapplicable
6. | Quantity and value of main products/ Financial Year Turnover (Rs.in Lakhs)*
services sold in the last financial year 2022-23 490.37
2023-24 929.04

* Based on audited financial statements

7. | Number of employees/ workmen The Corporate Debtor does not have any employees/
workmen as on the Insolvency Commencement Date

8. | Further details including last available financial| Information can be sought through communication
statements (with schedules) of two years, lists| to the following email:
of creditors are available at URL: E-mail:multiverse.cirp@outlook.com

9. | Eligibility for resolution applicants under section| Information can be sought through communication
25(2)(h) of the Code is available at URL: to the following email:
E-mail:multiverse.cirp@outlook.com

10. | Last date for receipt of expression of interest ~ [12-02-2025

11. | Date of issue of provisional list of 17-02-2025
prospective resolution applicants

12. | Last date for submission of objections to 22-02-2025
provisional list

13. | Date of issue of final list of prospective 25-02-2025
resolution applicants

14. | Date of issue of information memorandum, 28-02-2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution plans ~ |31-03-2025*

16. | Process email id to submit EQI multiverse.cirp@outlook.com

*Note: The submission of Resolution Plans as per this Form Gis subject to the extension being granted by
the Hon'ble National Company Law Tribunal (“NCLT"), Bengafuru' Bench with respect to the period of the

Jcorporateinsolvency resolution process. )

Sd/-
Shirley Mathew

_ Resolution Professional

For Multi-verse Technologies Private Limited (Under CIRP)

Place: Bengaluru IBBI Registration No: IBBIIPA-001/IP-P01043/2017-2018/11716
Date: 28-01-2025 AFA: AA1/11716/02/311225/107948 valid up to 31st Dec 2025/}
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